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O R D E R 
(Virtual Mode) 

08.03.2021   For want of time, the present matter is adjourned.  

 List the Appeal ‘for admission (after Notice) hearing’ on 1st April, 2021.  

  

 

    [Justice A.I.S. Cheema] 

      Member (Judicial) 
 

 

[Dr. Alok Srivastava] 
Member (Technical)  
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